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CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHBAD BINCH : ALI..ABABAD 

Open Court 

Ori9inal Application ~o.912 of 2006 

All~habad , this t~e l 2'h day of May, ?009. 

Hon'ble Mr . A.X. Qaur , Nember-J 
Hon ' ble Mr . S.N. Shukla , Member-A 

Mu .. Chand, S/o Late Lam Bal,;, .. .VIo Araji No.l451, 
Hanumant Nagar, District Kanpur Nagar, working in 
Office of S.H.O . , Air Force Hospital, Cant, Kanpur 
City. 

By Advocate Shri B.N . Chaturvedi 
Smt. C.K. Chaturvedi 

Vereua 

. . Applicant. 

1. Union of India, through the Secreta ry, 
Ministry of Defiance , South Block, New 
Delh_. 

2 . Air Head Quarters, A.M. L. /D.D.P.C.-4, Vayu 
Bh1wan , New Delhi . 

J. The A.C. in c. Head Quarter Maintenance 
Corp . I.A.F. Vayu Sena Nagar Kanpur 44007. 

4. Commar.dant , 7, Air Force Hospital 
Cancorment , Kanpur. 

...Respondents 
By Advocate Shri R.K . Srivastava 

Alongwith Or i ginal Application No.45l of 2006 

Prem Narayan S/o Late Ram Prasad, V/o Ganga Ganj, 
Post Ruma District-Kanpur, working in office S.H.O. 
Air Force Hospital Cant, Kanpur Cit y. 

(By Advocate Shri B.N. Chaturvedi 
Smt . C.K. Chaturvedi 

Veraua 

...Applicant. 

................ ~. 1':"-U'nion a·rrnaia , through the Secretary, 
Ministry of Defiance , South Block, New 
Delhi . 

2. Air Head Quarters, A. M. L. /D .D . P.C.-4, Vayu 
Bhawan, New Delhi . 
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3. The A.C. in C. Head Quarter Maintenance 
Corp; r.~.F . Vayu Sena Naga r K1npu r 41 001. 

4. Commandant, 7, Air force Hospital 
Cantormen t, Kanpur. 

. .. Respondents 

By Advocate 1 Shri S.C. Mishra 

Alonqwith Original Application No . 87~ ot 2006 . 

Rejash Kumar Srivastava, S/o Munna La! Kushwaha, V/o 
115/ 158 Maswanpur Oanj Post, Rawatpur, District Kanpur 
Nagar, working in Office S.H.O. Air Force Hospital, Cant, 
Kanpur City. 

. .. Applicant. 

By Advocate : Shri B. N. Chaturvedi 
,.. _ _,.N:!',.,..·""f(,.,.,. ., •••• "WW" ~t~ ~mt. C. K. Chatu.rvedi 

Versus 

~rt~ll'blr•tJ: . . 
, .,.. .Jo ... ..; •• w"'-•·~h-.U~Jo.Q!"-"'.&,..,l;.tiG.,.l-th..t.ougt~e Secretary, 

i ~ · Ministry"o'CoeHance, south Block, New 
E c Del hi. 
0 ~ 2. Air Head Quarters, A.M.L./D.D.P.C.-4, Vayu 

Bhawan;· · New Delhi. 
3. The A.C. in c. Head Quarter Maintenance 

corp. I.A.F. Vayu Sena Nagar Kanpur 44007 . 
4. Commandant, 7, Air Force Hospital 

Cant orment , Kanpur. 

I 

By Advocate : Shri S.C. Mishra 
...Respondents. 

Alongwi th Original Application No.915 o! 2006 

Hari Shankar Misra , S/o Dal Bahadur Misra, R/o 4/274 
Gausala, Post Nababganj Thana Kohana District­
f<,:r.pu.r Naga r, l~orking in Office S.H. O. -Air Force 
Hospital Cant, Kanpur City. 

· · ·· ···a:r·"Ativocate 

Versus 

Shri B. N. Chatur-ve<ili­
Smt. C.K. Chaturvedi 

. .. Applicant . 

1. Union of India, through t he Secretary, 
Ministry of Defiance, South Block, New 
Delhi. 

2 . Air Head Quarters, A.M.L./D.D.P.C.-4, Vayu 
Bhawan, New Delhi. 

3. The A. C. in C. Head Quarter Main tenance 
Corp. I.A. F. Vayu Sena Nagar Kanpur 44007. 
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~. Commandant, 7, Air Force Hospital 
Cantorment, Kanpur. 

. .. Respondents 

By Adovate Shri R. K. Srivastava . 

OROI:R 

By Hon' ble Mr . A.K. Gau~ , Nembe~-J 

Shri B. N. Chaturvedi, learned counsel for the 

applicant: stated that the grievances of t:he 

applicant have already been redressed by the 
respondents. 

2. In view of the statement of the fact, the OA is 

rendered infructuous. Accordingly, the OA is 

dismissed as infructuous. 
I 
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~RTifl:::tl TRUE r.npy 
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